
(in lakh tODDCS) 

Year Procurement of 
rice (includin, 
paddy in term$ 
of rice) 

Procurement of 
of wheAt 

Eifth PJan 
(197~-80) 

Sixth Plan 
(1980..85) 

9.61 

Fall i B price of lOllJ _ap\e cotton 

39f;. SaRI RANJIT SJNGH GAEK-
WAD: Will the Minister of AGRICUL-
TURE be pleased to state : 

(a) whether the price of long staple 
cotton has declined considerably during 
this cotton season with the result that 
cotton growers have suffered heavy 
losses; 

(b) if so whether the price of long 
staple cotton had gone down below the 
J\lPPPlt p,rice; 

(c) if so. whether.the Cotton Corpo-
rati9D of 1n.4ia ba'jl not p1,U'chased cotton 
~al~, froD,l Gujanlt to the reQu;red e~ent 
-to hold tbe price of cotton from f~Jing 
still further; and 

(d) if so, whether Government pro-
pose to announce new cotton policy for 
the next cotton season and also declare 
export quota of cotton bales ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF AGRICUJ ... -
TURE AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a> and (b) 
The price oi Ion. !U,.pk cotton bas gen-
erally ruled easy during tbe current sea. 
Ion mainly OD account of tbe second 
succe~iv~ re~o!!1 P1.0cJU~tiRlJ aGbif;Yed. 
The fibre of the 1985-86 cotton crop has 
at phl~ aJ,., bceo advCl~ aJ'I,c"'Ji ~ 
botb tbe \\Ihether and pelts. particularly 
ill Andbr. Pradesh, where tbere was 

0.37 

White Fly infestation of the cotton crop, 
The affected fibre has not been able to 
obtain the support price which is filted 
for the fair average quality. 

(c) While the cotton Corpot"at-iml of 
India had purchased 1.25 lakh bales out 
of the total estimated production of 20.7 
lakh bales of cotton in Gujarat during the 
entire 1984-85 season, this reason the 
Corporation had aJready procured as much 
as 4.66 lakh bales of cotton upto the end 
of June 1986 despite a slight shortfall in 
production. This is the highest level of 
purchases achieved so far by the Cotton 
Corporation of India in Gujarat in any 
single season. 

(d) The price policy for raw cotton 
for the J986-87 sea$on is already under 
comiduatioD of Government. The decision 
of Government in respect of both the 
peice policy and export quota of cotton for 
the next season will be announced in due 
COUI S·. 

DevelopmfDt of village. a. model 
Aaricaltural amenities ceatrel 

3Q7. KUMARI D K. THARADEVI 
Will the Minister of AGRICULTURE be 
p eas.ed to state: 

(8) whether Government propose to 
.ckvcWp 5 .per £eAt.of.t12c ~Ula&a Jill- e1iMY 
block as mode) aaricuJtural amcDlties, uti .. 
lit"s land ra~iJities ceatrcs; 

(b) if so, by When and bow; and 



(c) If not, tHe reasons tbereor? 

niB MINISTER OF ST A TB IN 
T8E DEtpAR"tMtBNT OF AG~ICUL .. 
TUI(E AND COOPERATION (SHIt:! 
YOGB'NDRA MAKWANA,: (8) NOt 
Sir .. 

(b) Does not arise. 

(c) Does not arise 

Supreme Court Direl.tioos to Hsryans 
Goyeromeo t on bonded laboQr 

398. PROF. MADHU DANDA-
VATE : Will the Minister of LABOUR 
be pleased to state: 

(a) whether it is a fact that the Ban-
dhua Mukti Morcha an organisation wor-
king for the liberation of bonded labour 
had tiled a contempt petition in the Sup-
reme Court against the Union Gov~rD
ment and the Haryana Government on 
the ground that 21 directions in the Sup-
reme Court judgement passed In 1983 in 
the case of quarry ~orkers In Haryana 
near Delhi were not complied with; 

(b) if so, whether In response to 
the contempt petition, the Supreme Court 
has given any directions : 

(c) if so, what are the directions; 
and 

(d) the steps Union Government 
have taken to ensure the impJementation 
of Supreme eoures judgement? 

THE MINISTER OF ST ATE OF 
THE MINISTRY OF LABOUR (SHRI 

.. P. A. SANOMA) : (a) Yes. SIr. 

(b) to (d) The matter is sfilJ subju-
dice in Supreme Court and the next date 
of bearina is 19th July, 1986. 

Step s to Increase production or flab 
Stt e4h dar'", Se.eDfll Pia. 

399. sattl SHANTARAM NAllC: 
Will tbe Minister of AGRtCUL TURE be 
pltased to state : 

(a) the steps contemptatea t'o idcrease 
production 6f fish .• ds durilia Setfedth 
Plan Period; and 

(b) tbe special incentives Govern-
ment propose to live tu State Govern-
ments and individuals 7 

THE MINISTER OF STATE IN 
THti DEPARTMENT OF AGRICUL-
TUR'E AND COOPERATION (BItRI 
YOOENDRA MAKWANA): <a> It.is 
planned to complete the establishment of 
forty-nine commercial fish seed farmsl 
hatcheries to Increase tbe fisb seea pro-
ducdOtl during the Sev'etltll Plan periOd in 
the public scctor. Private sector is also 
being encouraged to take up fish seed 
production. 

(b) The Central Government provides 
to tbe State Gov.;rnments and Corpora-
tIons seventy per cent cost of sanctIOned 
projects as loan under Nationa] Fish Seed 
Programme for establishment of commer-
cial fish seed farms!hatcneries. 

Under Inland Fisheries Project with 
World Banks9 s assistance operating in the 
Stales of Bihar, Madbya Pradesh, Orissa, 
Uttar Pradesh and West Bengal se\-cnty 
per cent of sanctioned cost as Joan is pro-
vIded for the establishment of commercial 
FIsh Seed Farms/ba tcbenes. Tbis loan 
credIt has been further extended to private 
entrepreneurs und"er tbe World Bank 
programme. 

Beside this, private sector is given 
extension and incentives for fish seed 
production. 

[TrQn~/at ion} 

Crop losor.bce Sell em e 

400. SHRI RAMSWAROOP RAM: 
Wilt the Minister of AGltlCULTURE be 
pfeaseti to stare : 

(a) the number of small and marainal 
farmers who have been ,"en com"ensa. 
tibllunder the 'Crop Insuradce ~/ 
State-wise; and 




